
We are doing our level best, if possi­
ble to recham them.

8hrimati Beau Chaknmurtty: What
is the approximate amount which is 
going to be spent in the preliminary
survey and reclamation of this Danda­
karanya area’

Shri Mehr Chand Khanna: It is
very difficult to give an estimate at
the present moment because, as I have
just stated, the whole area is under
survey. We have taken survey of a 
certain area Last time when I 
approached the Finance Minister, he
was kind enough to tell me that even
if I wanted Rs. 10 crores to make a 
start with this scheme, he would
make the money readily available,
and if more money was needed for
rehabilitation of displaced persons
from East Pakistan, he was prepar­
ed to do his level best in that direc­
tion in spite of pressing financial
difficulties

Shri Sadhan Gupta: May I know on 
the basis of what data Government
have reached the conclusion that
West Bengal has reached the satura­
tion and there is no possibility of
getting any further land for rehabili­
tation of refugees, apart from indus­
trialisation’

The Prime Minister and Minister
of External Affairs (Shri lawaharlal
Nehru): Geographical area and
population statistics.*

Motor Transport Labour Legislation

+
fShri Funnoose:

* \Shrl Vasudevan Nair:

Will the Minister of Labour and 
Employment be pleased to state:

(a) whether Government have ap­
pointed a Tripartite Expert Committee
to finalise the draft of Motor Trans­
port Labour Legislation;

(b) if so, whether Committee are 
going to visit important centres at
’  "Please- also see cols. 6129 and S130
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motor transport to examine witnesses
and for personal hearing;

(c) if not, the reasons thereof; and
(d) when the Committee is expected

to submit its report?
The Deputy Minister of Labour

(Shri Abid All): (a) Yes
(W No.
(c) The Committee was appointed

to consider the draft proposals for
legislation and the comments received
thereon and to make its recommenda­
tions to Government

(d) In about three months time.
Shri Punnoose: Is it not a fact that

before this draft is finalised, it is 
always good that local conditions and
conditions of service are studied by
the Committee’

Shri Abid Ali: Yes, Sir; the com­
mittee has sufficient data in this con­
nection also

Shri Vasudevan Nair: In view of
the fact that this industry employs
nearly 4 lakhs of workers and in 
view of the fact that conditions in 
different parts of the country are so 
diverse, is it not proper that an 
enquiry, a fact finding enquiry is
made on this subject’

Shri Abid All: It is a tripartite com­
mittee of representatives of the
interests concerned who are its mem­
bers And, as I have already sub­
mitted, the committee has sufficient
data on the questions about which the
hon Member has made mention.

Shri Tanga mani: May I know
whether the proposed legislation will
replace the Motor Vehicles Act of
1939’

Shri Abid Ali: No

Shri Punnoose: Is it not a fact that
workers’ interests have expressed a 
desire that this Committee should
take the trouble of visiting the
various centres to study things for
themselvesT
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Shri Abid All: It is not a fact-find­
ing committee The tentative pro­
posals were framed and submitted to 
State Governments and the interests 
concerned Their comments have been 
received On the basis of the com­
ments received and the draft Bill 
which is before the committee, they 
will submit their recommendations m 
consultation with the interests con 
cerned There is nothing further to 
be done by this committee 

+
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Shri K u p . Could we have it in 

English also, Sir?
Mr. Speaker. Yes
Shri Jawaharlal Nehru: According 

to information, a new Party or move­

ment has been formed under the 
leadership of ex-Major General 
Akbar Khan

One of the declared objectives of 
the Party is to create a so-called 
‘ internal freedom movement" for 
what they choose the term “libera­
tion” of the State This so-called
* liberation movement” aims at 
sabotage, violence eftid subversion 
within the part of the territory of the 
Indian Union in Jammu and Kashmir 
that is not under Pakistan occupation, 
with assistance or direction from 
Pakistan

•ft T^nw Fr^ w r ^  tost 
g ft? spwrtr «t **k  * t q w ^ s R r  

| '  ?ft ftft ursnsw % *pr 
fft t  ?

•ft wan^rwm ^  srrf^n at 
ittot trrar $ fa? $ srr»<j><T7 

% *p r 5V  i arftR q<?rrer $ b  
tfk  vft t  f»R% nflr ?*r qifta 
7T *Tj<r ^ I
Shri Heda: In view of the fact u» 

some action already seems to have 
been taken on the lines of the pamph­
let issued by Akbar Khan, may I 
know whether Government would 
procure a copy of the original pamph­
let and, if so, whether they would 
place it in the Library’

Shri Jawaharlal Nehru: Yes, Sir I 
shall have copies of the pamphlet 
placed m the Library of the House 

Raja Mahendra Pratap. As a coun­
ter measure can we start in Aryan 
Federation’

Mr Speaker. I did not call the hon 
Member

Raja Mahendra Pratap* Can we start
an Aryan Federation as a counter 
measure’

Shri Jawaharlal Nehru I do not 
know, the hon. Member can do any­
thing within the law 

Shri R. » — «*«■ ■  ChetUar: What 
steps are being taken by the Govern 
ment of Kashmir and the Governor




